203  Serious drinking water

[Shri K. Mohanan]

Ali  these irregularities should b°
investigated by a high level body from the
Ministry in an impartial manner, and in order
to facilitate such an inquiry, the authority in
charge of the Orissa Division of the CWC
should be shifted from his P°st.

Thank you.

REFERENCE TO THE SERIOUS
DRINKING WATER CRISIS IN
MADHYA PRADESH
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